\ffidavit to be Furnished by the candidate alongeith Nomination Paper Before the Returning Officer

Consfituency)

For election to VIDHAN SABHA (Name of the House) From MOHANIA Constituency (Mame of the

| Chhodi Paswan son/dsughienwife of Late Ram Chandra Ram Aged 59 years, resutent of Taklya Bazar, Sasaram, District;
Rahitas (manbon hull postal address), & candidate at the above Election, do hereby solzminly affirm and state on both &8 under -
{edrike out whichevar is nof applicabe)

11

I am a candidate set wp by Janta Dal (United) (name of the poilical partylam cantestng as an Independent candidate

(2} Details of PAN and status of filing of Income tax returm ;-

5. |Nama Permanent Account Number | The Financial year for Total
N, (PAN) which the last Income- |  Iincome
tax return has been shawn in
flbed lncame Tax
1_[Seif - Sn Chhed Paswan AHUPFAE0IF 201011 B6.533
2 |Epouse - Emt Pramisll Dew ANPPOTESYA 2010-11 283500

(3} The folowing case(s] Is! are pending againet me In which cognizance has bean taken by the court:-

51 Offence Description
Mo, |
(@}  |The details of cases whaere the court has aken
cognizance, Sections of the Act and description MIL
of ine offence fol whech cognizance taken
[4]] Name of the court. Case Mo, and Date of arder ML
Haking COQNIZANCE |
&) |Detatts of Appeal s} [ Apphcations) for revision ML

(if @ny} filed against the above order(s)

[#) Cases in which | have been convicted by a court

of lawiother those referred toin Form 26}

(@) Tre delails of cages. Seclions of the
Aol and descopbon of the clfence far NIL
Wwinth canvicied
[ |Mameof the count{s), Case No and NIL
Dafieis of ordar(s) -]
T e P
(| FPumasmant imposso L




5} That | give hergin below the detalls of the assets (movable and immovable etc.) of myself, my spouse and all
dependents:
A Detaifs of movable assets 1/ 11
(Wote
1 Asseis in joenl name indicating the exient of joint ewnership will also have fo be given
2 In case of deposdilnvesiment the datails mcludmng Senal Number, Amount, Date of Depasil, ihe Scheme, Name of Bans
Insbiution and Branch are to be given
3 Value of Bonds' Sharel Debentures as per the current market value m Slock Exchangs in réspeact 31 ksled companes and
BE pef books n case ol non-lisled Sompanies should ba grvan
4 Dependent here means a person, substanbelly dependent on the income of the candidale
5§ Delass includsng amount 15 10 be given separalely in respect of aach invesiment)
[ST No[Description Sall Spouse
Sn Chhedi | Smi Premkal
P Dawl
i} Cash in hand 50000 10000
(&} Details of Deposits m Bank accounts (FDRs, Term Deposits and all other types of Deposits
ochpding saving accounis) Deposits wilh Fimanciad Institutions  Maon Barking Fwsanoigl)  BE0.000 160,000
Compamses and Cooparalive sgciglies and the amaunt o each such deposit
{iii] Detaile of investment in Bonds, Debaniuresishades and unit in companiesMutual Funds and pil il
gthers and ihe amount
(w)  |Details of investment in NSC, Postal Sawngs, Insurance Policies and mvesimenl in any] LIC Policy LIC Policy
Firancsd nstruement in Post office or Insurance Company ant the amount 515973528 5118511585
514413630 | Bajal Policy
SB1 Policy 0073044282
44003084108
24018059108
{v] |Personail lpansiadvance given 1o any person ar enbly incleding firm, Company, Trust eic Hil 1 600,000
and other recévablées from deblors and the amoint i
v} |Molor Vecnicles' furcrafts/YachisiBhips (detads ol Make Registrabon MNoatc, Year of) TOYOTA
Purchase and amount) IMMNCOVA Nl
BR-24P
S900(2008)
{va) |Jeweiry. bullkon and valusble Ininglaive detalls of weight and vaisa) 15 gm Gold 100G grm Gﬁu
{Purchase Cost) E2n000 300 gm Silver
£ 110.000
{willy  [rmy oiner assels such a8 value of claliminisres il il
Gross Total value 230,000 1,880,000 |




i g - [as at 31/
[Mote 1 Propesies in jint ownership indicating the extent of joent ownership will also havi 1o be indicated
2 Each land or building of apasment should be mentioned separately in this format )
[E1. No[Description Salf Spouse
Sri Chined | Smt Premkali

Pggwan | Dawi |
Egriculfural Cand
Location(s) ) - Sixana

| Survey numbsris)

3 1|1 0Lal MEaEUramEny m ) B3 & decimal
BCIEs |
TREEnEr mhesed property - Ne
Yasor WO

purchase in case of =all

{aoquired

GElo w case of
purcnase) at the bme of - 110,000
purchasa
Any Tnwesiment on the land by
way of development, - Ng
constraction ats
Erproamaie Curtar markel
i . 400000
(i |Non-Agricultural Land Takiya Musradatad
Locationis) Kansensa Khurd, and
Bunniry numpoers) Bodhgaya |
Bred | ol measurament in B dacimal &1 aecimal
gq fl Appros 32 decimal
TWhather inhenied propsry Yy No

Yoy ar NO
ate ol purchase In case of aelf N A 104

goguired progerty 2009
[Ceal of Lang (i Case of M A T 18000
anu;c;:m gt the bme of #13,80,000
BB
ny Investmeanl on the land by N A Mo
way of developmeant,
consiruclion .
Eppramats Gurent markel T 750000 | € BOOOG0
valle 7 3500000
i |ce ial Buil
{inchading apanments)
-Locaton|s]
-Burdey numbear{s]
Buill ugp Area (Total
measunemenl in sg fl)
ThEThar nhelled proparty
('fes-of NO)
Tiate of purchase i case ol sell
poguired property -
sf of proparty (in case of
\purchsase) 8t the time of =
purchase
Tnwestimant on the Tand oy
wity ol developmian 3 :
consiruchon glc
BOOrORIMIBE CUrrenl markes
valug
fvy |Residential Bulldings Takiya Bazat -
[inciesiing apafmentsp
Locabonig]
<Burvey number{s|
[Area |1 oial measurement in
Bg L) B demimal J
up Avea | Total 1
nmeasurement n sq it | 2000 5g #t
(WRamer mhertad propery Mo
t¥as ol NO)
iate of purchase in case ol sall Jurg, 1582
acguired propely
el &l properly (in case of T.20.000
purchase] at the time of
rchase
y Imvestment on (e kand by
way of development -
consiruchon ¢1c
umcmmale Curern market ¥ 15.00 000
Tw) | OWhers (such as inferes! in
| |propey)
) Total of Current Market
‘ Value of (i} 1o (v} above el I

i

o [




(5} | hiawe: heen below the details of kalilities! dues to pubds financial insitut:ons and government -

[Nole Please give separate details of name of Bank

imetitution, entity ar individual and amount fos aach item)

81 No|Description

Sail
Sn Chiedi
Paswan

Spouse
Eml Premkai
D=

[} |lean o dues to BankiFinancial
Mnils

Wame-of Bank o FI

Amount outstanding

Maluie of iGan

Lean or dues to any

individuals! Entity olher than

mentioned in [} above.

Mame|s!

Amount gulstanding

T 10,00.000

Mabere gf ioan

Temporary Loan

Any other Habllity

Grand total of liabilities

7 10,00.000

li) |Government Dues:
Duwes to departmants-dealing
wilh guvernment

pecmmodation

Dues to depaniments dealing
wilh Supply ol waler

Dues 1o deparmenis deaing
with Supcdy af slecincity

Duizs (o deparbments desling
with supply of
|slephhones mobdes

Dues to gepasdments dealing
with government transporl
tincluding aircralts and

nilicaplers]

lwcorme Tas Dues

Waalth Tex Dues

Service Tax Duss

Mumscipal Propery Tax Dues

Sales Tax Dues

| Any aiher dues

Grand total of all Govt. dues

{7) Details of profession or occupation:
g Selfm

b Spouse HOUSEWIFE

{8) My eduacational qualification is as under;

[Gwe details of mghest School! Unnirsity education wilh ful form of the cerbfieate! dplomal degree caurse)
{Mame of Ine School'CotlegedUiniversity and tha yaar in whsch (he course was complated )

1
2 M. A Palng Universily in 1960, Coursa L 5.

Bihar School Examimation Board (Matnic) from 8. 8. H. 5. School. Takiya, Sasaram m 1874

W,

(8), ABSTRACT OF THE DETAILS GIVEM IN (1) TO (8] ABOVE:

1 |[Name of the cardidale SRI CHHEDI PASIA AN
7 |Fuil postai aodress TARITA BAZAR SASARAM, ROHTAS
3. [Numbe: and Mame of 1he constituency and MOHANIA CONSTITUENCY, DISTRICT BHABUA
slale BIHAR
& |Name of the Polibcai parly which s8! up the JANATA DAL (UNITED)
candidate (oiherwse wiite Ingependent’)
& [la) Mumber of cases in which comatlion orger
passad (other than those refered to in Form 36| Ni
[t} Totad number of Pending cases where the
court(s) have faken cognizance Kl
6 |FAMof Yeas tor winch lass Income Taax Total Income Shawn
Return filed
{a) Canshdate - Sn Chhedi Paswan AHUPP4BOAF 98 533
b} Spause - Smt. Premikal Dew ANPPDTEDLA 283 880 i




=d

Details of Assets and Liabilities in rupees

Description Sell Spouse
Sn Chhedl | Smi Pranikali
Paswan Dewi
4 [Moveable
Assel (Tolal value) RR00 LA
B |[lmmovabie
Assel
[i||Purchase Price and 20.000 1.488.000
Development Cost of
Immovabie Propeny
[Total Valuse)
(=)t Apgeaximals Curment 2350000 3 700 000
‘Market Price ol
fgged (Total value)
B |Liabilities
(il Gowarmnmend
dises (Tolal)
) Logns Trom Bank 10.00.000
Fasancial Instiutions and * [others|

olhers (Total)

T |Highest educational qualification:

Give defails ol schook! University edusston with full form af the cerificate/dipomal degres

course) (Mame of the Gehooll Gosege | unnersiluy @ng he year in which the courss was completed |

1 Binar Schoal Examination Board (Maine) from 5 5 H 8 School, Takiya, Sasaram in 1874
2 M A Paina Universdy in 1980 Course L. S W

VERIFICATION

| the deponant above named. do hensby venfy and declare that the contents of this affidavit are tres and corect to the

best of my knowiedge and balief. no part of i is false and nothing materiak has been conceaied there from | further

deckare that

[} thers is no sase Cf Conviclion oF pending case agasnst me oihar than those mentioned in lems 3 and 4 above.
(B) 1, my spouse or my dependents do nol hiave any #sset of ligpiity, other than kose menboned in dems S and £

above

VentiEgat PATHNA tigme 27 day of DEOCEMBER 2011

By

LR

DEPONENT

Mete  Affidavit should be filed Iatest by 300 PM on the last date of filing nominations

7 Atfidavt should be swomn belore an Oath Commissiones or Magestrate of the First Class or before a Notary

Pultc

3 Al polumng should oe ed Up 3nd no column (o be et béank |f there s ne inlormation 1o furnesh in repect af

any em mihes "N or "Not @ aoplicable”. a5 he case may bie. should be mentionsd
4 The affidavit showid be aither typed ar wniten legibly and neally
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